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STATEMENT REVISION OF -
STEEL PRICES

" THE MINISTER OF STEEL AND
MINES (SHRI BLWU PATNAIK):
Mr. Speaker Sir; I rise to make an im-
portant statement on the gquestion of
revision of steel prices. Last year
when the Lok Sabha was pleased to
pass the Public Sector Iron and Steel
Companies (Restructuring) and Mis-
cellaneous Provisions Bill, 1 had stat-
ed that the public-owned Steel Autho-
rity of India Limited with its new
structure, assets and capabilities
should fulfill the public purpose of
expanding India’s steel production and
set up new plants on its own, I had
further stated that SAIL should be
able to raise its own resources nnd
minimise the draft on the Consolida-
ted Funds of India for this purpose.
During thiz session, in view of the
acute shortage of various categories
of steel, several Honourable Members
have demanded the setting up of new
steel capacities without any delay so
that these shortages are not perpe-
tuated, and we are not accused in the
years to come that we have been
planning for shortages a3, I am afraid,
has been the case in the past.

Over the last one year I have been
diligently negotiating with  various
countries like the USSR, West Ger-
many, the UK, the USA and Japan
for obtaining credit facilities for the
expansion of steel capacity in our
country. 1 am glad to inform the
House that our negotiations with
some of the countries mentioned
above have made good progress. In

exploring such possibilitie; the in‘tin.-
tion is to ensure an additionality of
resourceg over and above those which
have been taken into account in the:
Plan so - that such projects can be
_draft on the Budget awever,

order to supplement these external
credits by rupee component increased
@éneration of intesnal resources by the
steel infustry ia sbaolutely unntlll.

Steel prices were last revised ' in
June 1978, but the additionsl realiss-
tions to the Industry from that re-
vision have been offset by cost
increases resulting from a number of
factorg such as concessional pricing
to the small seale industry, steep in-
creases in the entry-tax on ' raw-
materials and shortfall in production
because of inadequate suppliey; of
coking coal and jndifferent power si~
tuation, The budget documentg Indi-
cate g plan outlay of Rs, 600 crores for
the Stee] Department for 1979-80, On
the basis of current prices and the an-
ticipateq production jn 1978-80, the in-
ternal resources of the public sector
steel industry avallable for utilisation
towards the Plan outlay could et bear
be around Rs. 30 crores, and even
this modest amount would probably
be eroded by cost escalations. The
bulk of the outlay of Rs. 600 crores
would thus have had to be met from

_the Budget and this woulq have

substantially increased the overall
budget deficit. .

Having all this in mind, and affer
very careful consideration, Govern-
ment have now decided (a) that the
price of pig iron should be increased
by Rs. 100 per tonne as a surcharge
(by that there should be an addi-
‘fional surcharge of 15 per cent OR
the base price of all items of steel

(exclusive of the development and
import surcharges currently being
levied); and (c) that - these sur-
chargeg should be paid into the Steel
Development Fund which has . &
reedy been established. It has been
estimated that these increases -wil
result in the gemerstion of sdditie
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asme enmpenuﬁon to the Steel plants
for uncovered cosiy cost escala-
tions, will leave around Rs. 200 crores
for utilisation towards the approved
davelopment outlays on this sector.
Necessary adjustment in the pricing
structure will continue to be made to
ensure that SAIL does not incur any
loss due to the pooling ¢f prices
between the imported and domes%ic
steel.

In deciding on these price increases
Government have carefully consider-
ed their possible impsct on the
general price levels and are satisfled
that this impact would not be signi-
ficant. I may also add that even the
revised priceg will be lower than the
prevailing domestic prices of steel in
most of the other countries.

I would alsp invite the attention of
the House to the fact that these
price incremses are in the form of
development surcharges which would
go into the Steel Development Fund
and will not result jn increased
realisations in the hands of the pro-
ducers both in the public or in the
private sector. Only a small part of
the accretiong to the Fund will be
utilised for most compensations, and
that tvo on the basig of studies of
the actuals by the Bureau pf Indus-
trial Costs and Prices once in six
months. The bulk of the accretions
to the Fund will thus be used for
financing outlays which are essen-
tial for mattna new capacities,
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MR. SPEAKER: Shri Qureshi
mttpﬂoﬁtyuhamwgofm
hig prayers.
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the United  Nations Military
‘Observers’ - Headquarters of Srinagar:
opened fire and more than four per-
sons were killed on the spot. Reports
having spread to .other
of the State are disturbing and
the police at various places has re-
sorted to unprovoked fire, killing so
far more than B persons. It seems
that the State Government is mot In
a position tp deal with the situation
effectively. The Home Minister
should have come to the House and
made m statement of his owm, 80
that tull facts coud have been placed
before the Parliament. The Central
Government cannot remain an  idle
spectator in such a situation, The
House will join me in expressing our
sympathies to the families of the
persons who were killed in the police
firing. It hag also been reported in
the press that part of Srinagar City
has been handed over to the army,
which indicates that the situation is

very serious. I would request the
Home Minister .
SHRI K. P. UNNIKRISHNAN:

Where is the Home Minister,

MR. SPEAKER: This was allowed
after 10 O'clock. 1 have not given

notice to him,

SHRI MOHD. SHAFI QURESHIL:
1 would request the Home Minister
to pay an immediate visit to the State
for an on-the-spot study of the
situation and report back to Parlia-
ment. It is a matter of concern in
all of us that a church, which could
have been saved, was destroyed
because of the inaction of the au-
thorities of the State Government.

(i) Merro Ramway
CaL2OTTA,
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Proseer k2

Commission has advised the ww
ment o! the execution  of: the works



